
2. Date al of corporalO -3. Au1horily e Regis1rat al Companies. Kclkata. West Bengal 

clettoris " stered 
4. Corporale ldetiity No. Um,ted U22219WB1955PTC022547 

Liabity ldentif,cation No. of 

5. the registered office and Reg-ed Office: 30, Chowringhee Road, 
a,(tany)al - 700016 

9. Address and EHNi of 
resoiutionp,olessic>,al, 
wilhtheBoatd 

10. Addross and e-mail to be used tor 
wilh the nt-

resolution 
11.l.ast-

12. Qasses al credit015, I any, i.rder 
clause (b) al-"'1 (SA) al 
section 21, ascertained by lhe """" ,_ ,_ 

13. Namesall"'°""""' P!olessionals 
Klentif',ed to ad BS Authorised 
Repr_..,,...alcn,dtocslna 
dass ee nanes for each 

, 2022 
the dale of 

Resolution Process 

7/10038 

tySlreetUnit501, 

I.com 
Address: 46, BB Ganguly Street Unit 501, 
Kolkata.700012. 
Email:cir . I mail.com 
28th Jaroa,y, 2022 ( 14 days from the date 
allnitiationolCIRP 
Not Applicable 

Nol AppOcable 

Web link: www.ibbi.gov.in/downloadform.html 
Physical Address: Nol Applicable 

14. (a)Refevanlfomls..-0 
(b)Delailsal-
repreeen\atives areavaictlleat: 

Notice is hereby gi\len that the Hon'ble National Company Law Tribunal Kolkata Bench•II 
has ordered the commencement o1 a corporate insolvency resolution process of the 
Hindusthan Small Tools Private Limited on 14th January, 2022 (Copy of order 

H~l~:i~~ t~~~~!i~u;riit~
2&~1ted are hereby called upon to 

submit their claims with proof on or before 28th January, 2022 to the Interim 
resoluUon profesaional at the addreaa mentioned ageln1I entry No. 1 o. 
The financial creditors shall submit their claims with proof by electronic means only. All 
other creditors may submit the clalms with proof In person, by post or by electronic 
means. 
A financial creditor belonging to a class, as listed against the entry No. 12, shall Indicate 
its choice of authorized representative from among the three insolvency professional 
listed against entry No.13 to act as authorized representative of the class ln Form CA. 
Submission of false or misleading proofs of claim shall attract penalties. 

Mr. KuldeepVer 
IA JVVu ••u- ,,,,, 

Date : 16th January, 2022 Interim Resolution Professlonal 
Place: Kolkata IBBVIPA--001/IP·P00014/2016-17/10038 
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